
PROCEEDINGS OF THE }"II6H COURT OF ANDHRA PRADESH

\

sUB: Notionol Judiciol Acodemy, Bhopol * Nominotion of two \Judiciol

Oflicers to porticipote in the Acodemic Progromme No.P-1154 on

"Orienfotion Progromme for Junior Division Judges" to be held from
01.03.2019 to 07.O3.2O19 qt Notionol Judiciol Acodemy, Bhopol -f.elief
Arrangements - ORDERS - ISSUED (

REF: !. Letter No.NJA/Dir/ Ac. Prog/2018'2ot9/3?34, doted 30.07.2018

from the Director, Notionol Judicrol Acodemy, Bhopol.

2. Letter Roc.No.176 /F,eg(Tnq)/20t8, dqted 25.o2.20t9 f rom Ihe
Registror (Administration), f/c.Registror (f.T.-curn-CPC), High Court

of Andhrq Prodesh.

ORDER RoC.NO. 1 1912019-B.sPL.. DATED:e6 .02.2!19

The High Court possed the following Orders:

The following relief qrrongements ore ordered in respect of two Judiciol
Officers, mentioned in column number 2, who ore nominoted fo porticipote in the
Acodemic Progromme No.P-1154 on "Orientation Progromme for Junior Division

Judges" to be held from 01.03.2019 to 07.03.20L9 ot Notionol Judiciol Acodemy,

Bhopol, in the High Court's letter 2"d cited.

I
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r

NO. i

NA/iAE OF THE
OFFICER WITH

NOMINATED
DESI6NATION

INCHARoE ARRANGEMENT5
MADE DURINo THE AB5ENCE OF i

OFFICER NOMINATED FOR THE
TRAINING PROGRAII,TME i

()

Sri P.Poresh Kumor,
Judiciol Mogistrote of First
Aroku, Visokhopotnqm District.

Prl. Junior Civil Judge,
Visokhapotnom District.

(3)

Closs, i

l

--i

I

Sri P.Rohul Ambedkor, Prl. Junior Civil Judge, Mongologiri,
6untur District.Addl. Junior Civil Judge,

Mongologiri, Guntur District.
i

The officers mentioned in column nurnber 3, will be inchorge of the post/s
mentioned in corresponding column number 2, during the period of obsence of the
above soid off icers who ore nominoted to porticipote in the Troining Progromme from
01.03.2019 to 07.43"2A19 ot Notionol Judiciol Acodemy, Bhopol

On return from the Troining Progrotnme, the officers mentioned in column
number 2,will rejoin duty in their respective posts.



// 2 //

rn cose the officers mentioned in column number 3 ore eilher on leove or .for
ony other reoson ore obsent from duty, the respective prl. District ond sessionsJudges/unit Heods hove to make olternqtiv e inchargeorrongements in respectof theofflcers mentioned in column number Z.

NorE: The officers who qre nominoted f or the above soid
are hereby perrnitted to relieve qnd join duty
journey time for the soid purpose.

REGTSTRAR 6ENER,AL
FAC. REorsrRAR (VrorLANCEi

1. The officers.
2. The Inchqrge officers.
3' The Registrar, rnformotion Technology-cum-centror project coordinotor, High courtof Andhro Prodesh (with o reguest fo instruct the concerned to uplood theproceedings in the High court's website under genterar informotion).4' 

I:rlj:::lil. 
ruo,.ior Acqdemy ror the stot-es of reronsono ond Andhro pradesh,

5. The Prl. District ond Sessions Judge. Visokhopotnom.6 The Prl. District ond Sessions Judge, 6untur.
7. The District Treosury Officers: Visqkhopotnom and 6untur.8' The sub-TreosurY officers: Aroku. Visakhopatnom District ond Mongologiri, Guntu;.District.
9' THE sEcrroN oFFrcERs: Accounts section, B.section, computer section,Dl-Budget Section, E-section, o.P.cell, Speciol officers section, Vigilonce cell andWork Review Cell,High Court of Andhro prodesh.

+Spore.

troining progrqmnle
by ovailing octuol
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